NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

T.P. No. 212/397-398/NCLT/AHM/2017 (New)
- C.P. No. 83/397-398/CLB/MB/2011(Old)

Coram: Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 18.09.2017

- Name of the Company: Yogesh Mehra & Ors.
. V/s. '
Enercon GmbH & Ors.

Section of the Companies Act: Section 397-398 of the Companies Act, 1956
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ORDER

Learned Senior Advocate Mr. Venkatesh Dhond with Learned Advocate Mr. Shyam

Kapadia with Learned Advocate Rashid Boatwalla with Learned Advocate Mr.
Rahul Jain with Learned Advocate Mr. Anip Gandhi present for Petltloner no. 1.

Learned Senior Advocate Mr. Shyam Mehta with Learned Advocate Mr. Rohan
Kelkar with Learned Advocate Mr. Sahil Shah present for Petitioners no. 3 to 7.

Learned Senior Advocate Mr. Sudipto Sarkar with Learned Advocate Mr. Vivek
Vashi with Learned Advocate Ms. Kanika Sharma with Learned Advocate Ms.
Shaheda Madraswala present for Respondent no. 1.

Learned Senior Advocate Mr. M1h1r Thakore with Learned Advocate Mr. Salil
Thakore present for Respondent no. 3 and 4.

At request of Learned Counsel for both sides.

List the matter on 12.1 0.2_017.

N1l iy
IKKI RAVEENDRA BABU
'MEMBER JUDICIAL

Dated this the 18th day of September, 2017.




